
Seam UTTAR PRADESH POLLUTION CONTROL BOARD, VARANASI 

Ry moe 

Mest FO / Reno. YS NUT OA No. 4a2\2022 | 2024-20" PEAT / pate..2.0] 04] 2024 

By E-mail 
To, 

The Registrar General, 
Hon'ble National Green Tribunal, 
Principal Bench, 

Faridkot House, Copernicus Marg 
New Delhi-110001. 

Sub: Regarding Submission of Action Taken Report on behalf of Uttar Pradesh 

Pollution Control Board, in compliance of the order dated 16.02.2024 passed 

by the Hon'ble National Green Tribunal, New Delhi in Original Application No. 

483 of 2022 Ashish Kumar Mishra & Ors Versus State of UP. 

Sir, 

Kindly refer to the subject mentioned above. In compliance of the order dated 

16.02.2024 passed by the Hon'ble National Green Tribunal, New Delhi in Original 

Application No. 483 of 2022 Ashish Kumar Mishra & Ors Versus State of UP. The Action 

Taken Report on Behalf of Uttar Pradesh Pollution Control Board is enclosed herewith for 

your kind perusal and further necessary action. 

Sincerely Yours, 

(Dr-SC- Shukla)? "14 
Regional Officer 

Enclosures:As above 

Copy to following for kind information & necessary action. 

41. Member Secreatory, U.P. Pollution Control! Board, Lucknow. 

2. Chief Environmental Officer (C-6), U.P. Pollution Control Board, Lucknow. 

3. Law Officer (I), U.P. Pollution Control Board, Lucknow. 

4. Shri Pradeep Misra, Advocate, Supreme Court, B-235, Sector-XIX, Noida, 

District-GB Nagar, 201301. 

pe 

Regional Officer 

NGT cover letier 

aay orafea : orare frera siifirr whectae, oraret TR, Age, TNTTe-221010, GRAY : 0542-2275951, where : 0542-2275951 
qearera: Sowto—124, fag wes, what ae, crerawH-226010, GRANT : 0522—2720828, 2720681, 2720831. Wael : 0522-2720764 
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ACTION TAKEN REPORT ON BEHALF OF UTTAR 
PRADESH POLLUTION CONTROL BOARD _IN 
COMPLIANCE OF THE ORDER DATED 16.02.2024 
PASSED _ BY THE HON’BLE NATIONAL GREEN 
TRIBUNAL, NEW DELHI _IN ORIGINAL APPLICATION 
NO. 483 OF 2022, ASHISH KUMAR MISHRA & ORS 
VERSUS STATE OF UP. . 

1. That vide its order dated 16.02.2024 this Hon’ble 

National Green Tribunal, New Delhi has passed the 

following direction:- 

"eawibe sie 9. The UPPCB is also directed to file the 

fresh report disclosing the action taken against 

the defaulting body within four weeks by e-mail at 

judicial-ngt@gov.in .preferably in the form of 

searchable PDF/ OCR Support PDF and not in the 

form of Image PDF......." , 

2. That in compliance to the order dated 04.12.2023 

passed by this Hon'ble Tribunal, the report/response 

on behalf of U.P. Pollution Control Board (hereinafter 

referred as UPPCB) has been submitted before this 

Hon'ble Tribunal vide UPPCB letter H06930/C-6/Sa- 

815/0A No. 483/2022/24 dated 14.02.2024. 

CODY 
ae, 
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ACTION TAKEN REPORT 

A. River Assi, Varanasi 

a) That the Project Manager, U.P. Jal Nigam (Rural) 

vide letter no. 236/Suchna/05, dt. 27.03.2024 has 

informed to the UPPCB that present about 78 MLD 

domestic sewage discharge in River Assi, in which 

50 MLD sewage is diverted and being treated in 50 

MLD STP at Ramna. For the rest approx. 28 MLD 

sewage discharging in River Ganga after 

bioremediation, a 55 MLD STP at Bhagwanpur has 

been proposed and construction of the same is 

approved by NMCG. Letter of award has been 

issued to M/s Enviro Infra Engineers Limited, Delhi 

and work likely to be started soon. However, as 

interim measure, bioremediation is being carried out 

by Nagar Nigam, Varanasi. In addition to this, NUCG 

has also approved project for treatment of excess 

quantity of flow through Assi by "Advance Oxidation 

Process" and vide letter dated 01.12.2023 has 

awarded the said work under Namami Gange 

Program to M/s ORAIPL, 902, Ozone House, Khare 

Town, Dharampeth, Nagpur. The copy of the NUCG 

letter dated 01.12.2023 is being attached as 

Annexure No-1 to this report. 

I> 
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b) That in compliance Hon'ble - Tribunal order dated 

16.02.2024, the officials of the UPPCB, Varanasi has 

inspected the site of the interim treatment of rest 28 

MLD sewage on 18.03.2024. During inspection 

sample of the treated sewage was collected and 

deposited in Regional Office, UPPCB, Varanasi 

laboratory for analysis. As per analysis report, the 

parameters were found beyond the prescribed 

norms. The copy of the inspection report dated 

18.03.2024 along with analysis reports is being 

attached as Annexure No-2 to this report. 

c) That further the officials of the UPPCB, Varanasi has 

also inspected the site of the treatment of Assi Drain 

via Advance Oxidation Process, Varanasi on 

18.04.2024. During inspection the works for 

installation of the said plant was found 95 percent 

completed and the representative present during 

inspection has informed that plant shall be fully install 

on 26.04.2024 and become operational on 

30.04.2024. The Project Manager, M/s ORAIPL, Unit- 

Varanasi vide letter dated 18.04.2024 has also 

informed to UPPCB the same. The copy of the 

inspection report dated 18.04.2024 along with 

photographs and letter dated 18.04.2024 are being 

en 
Page 3 of 5

150



attached as Annexure No-3 and Annexure No-4 

respectively to this report. 

B. River Varuna, Varanasi 

a) The officials of the UPPCB, Varanasi has inspected 

the site of the all 15 drains meeting to River Varuna 

on 18.03.2024. During inspection, 05 drains were 

found tapped, 08 drains were found partially tapped 

and 02 drains were found untapped. During 

inspection sample of the sewage discharging from 

the 10 partially/untapped drain were collected and 

deposited in Regional Office, UPPCB, Varanasi 

laboratory for analysis. As per analysis reports, the 

parameters were found beyond the prescribed 

norms. The copy of the inspection report dated 

18.03.2024 along with analysis reports is being 

attached as Annexure No-5 to this report. 

C. That further in pursuance to findings of above mention 

inspection report dated 18.03.2024 of drains meeting 

River Assi and inspection report dated 18.03.2024 of 

drains meeting River Varuna, UPPCB vide letter dated 

01.04.2024, 13.04.2024 and 19.04.2024 has issued a 

show cause notice for imposing environmental 

compensation in compliance of the Hon’ble Tribunal 

Order dated 21.05.2020 in OA No 593 of 2017 

eas cs
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Paryavaran Suraksha Samiti & Anr versus Union of 

India & Ors with Mahesh Chandra Sexena versus 

South Delhi Municipal Corporation & Ors against the 

Authority concerned (i.e. for Drain of River Assi- 

Municipal Commissioner, Varanasi Nagar Nigam, 

Varanasi and for Drain of River Varuna- Municipal 

Commissioner, Varanasi Nagar Nigam, Varanasi and 

Chief Engineer (Sone), Irrigation & Water Resource 

Department, Varanasi) for untreated sewage being 

discharge in River Assi and Varuna. The copy of the 

letters dated 01.04.2024, 13.04.2024 and 19.04.2024 

are being collectively attached herewith as Annexure 

No-6 to this response. 

The above action taken report on behalf of the Uttar 

Pradesh Pollution Control Board is placed before the 

Hon’ble National Green Tribunal for perusal and kind 

consideration please. a 

a5\4 |" 
(Dr S C Shukla) 

Regional Officer 

UP Pollution Control Board 

Varanasi 

Page 5 of S
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PAnnexure—1 

wet wares alan festet 
National Mission for Clean Ganga 

File No. TR/3/2022-0/0 ED(TECH) NMCG Dated: ort December, 2023 

Tp, 
AN/s ORAIPL, 

902, Ozone House, Khare Town, Dharampeth, 
Nagpur = qqaoio 

Sub: Treatment of Asst Drain via Advanced Oxidation Process”, Vacunasl, Uttar Pradesh under 

Namami Gange Program 

Refs 
1. GEM Tid Number GEM/2029/13/3175712. Dated 24/05/2023. 

9. RFP Ref No: TE/3/2022-0/o ED (Tech)/NMCG, 

3. Online Negotiation Meeting at 11 AM Dated a9/11/2023. 

4. Your letter dated 09/11/2023, : 

Dear Sir, 

This is to notify that your bid for the execution of the " Services for removal of pollutants from Drain 

water through installation and commissioning of Advanced Oxidation Process AOP or any Similar 

Treatment Process for drain joining River Ganga at Varanasi”, Uttar Pradesh, under Namami Gange 

Program for the contract price of Rs. 40.00 er. (Rupees Forty Crores only) including GST, 

is hereby accepted by competent authority NMOG for a period of two ycars, The contract may be 

further extended for one or more years subject 10 satisfactory performance and requirement 

assessment by NMCG and guided by the General Condition of the Contract, clause no. 14 — Contract 

Extension, Pg no - 27 of the RFP. 

2 It is requested to furnish Performance Security for Rs, 1.20 er. (Rupees One Crore and 

Twenty Lacs only) in favor of the Project Director, SMCG-UP and valid beyand 60 days form 

the contract completion period, in the form and manner and as per termis and conditions of the 
tender documents within 15 days from the date of issue of this LOA. You are also requested to 
execute the contract agrecment within 25 days from the date of issue of this LOA. 

3, The contract price as per rates quoted are tabulated in Annexure-1, 

4. Technical proposal submitted by you shall form a part of the contract. In addition, a detailed 

work plan for the project needs to be submitted to SMCG-UP for their approval, if required, 

through combined site visit and the approved work plan shall be made part of the contract 

agrecment. 

5, The flow monitoring mechanism shull be as per the REP, The same shall be clearly articulated in 

the work plan and flow data management shall be uppraved by SMCG-UP and shared with 
SMCG-UP (R)/NMCG, 60 that the same {3 made part of the contract ngreement. 

al 
teers 

Pagetofa 

wayaxi.oh, (ora wiles dare, ort Meer, ard Peemrer ote att eer PTT, ATT WER) 
WOH we, FOR ear we APTA Wf, year te, TE Free-110002 

NHC, (Mintstry of Jal Shakti, Department of Water Rasaurces, Rivor Davelopment & Ganga Rejuvenation, Goverment of India) 
Firet Floor, Major Dhyan Chand Natlonal Stadium, Indla Gate, New Dolht 110002 

Ph. 011-23072600, 23072901 

153



6. Payment Schedule shall be ns per General Cunditlons of Cantact, Clause no, 12 ~ Payment, page 

no 26 of the TEP document, 

7 SMCG-UP shall be the appointed nutharlty (or monitoring the perfurmance of the plant and 
verification/validation of the monthly perfurmance report, 

8. The payment shall me made by NMCG afer approval of the monthly performance report which 
should be based on Third Party assessment, 

9. Tease acknowledge the receipt of this Ictter and convey acceptance of all terms and conditions 
with 7 days of receipt of this letter to SMCG-UP with a copy ta NMCG, 

10. SMCG-UP shall issue the requisite 'Notice to proceed with work’ upon receipt of your 
acknowledgement, receipt of Performance Guarantee in full in approved form as per RFP, 
approvalof work plan und signing af contract agreement; Other terms and conditions of the RFP 
shall prevail, 

11. The Oxidation plant shall be fully functional within three months from the issuance of ‘Notice to 
proceed with work’, 

12. This is a performance contract (service contract model), and hence the approved rate would be 

reduced by 5%for the entire period, if the starting date, as agreed for service delivery, is breached. 

1g. The system to be put in place and treatment of Assi nala must be started within 90 days as 

proposed. If contractor fails to achieve the timeline, the 1% penalty will be levied on per day basis. 

14. NMCG/ SMCG-UP will monitor the progress of the work on a continuous hasis, 

15. As deliberated in the EC meeting and recorded in the EC minutes, the payment will be on the 
actual treatment quantity and no payment will be made during the monsoon scason. _ 

16. This issues with the approval of competent authority. 

Your Sincerely, 
For National Mission for Clean Ganga 

se 
facerar sitar wrod 
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Copy for kind perusal to: 
1) Project Director, SMCG-UP 

Copy for information: 
1) PPSto the Scerctary, ratty: RD&GR 
2) PSto Director General, NNCG ’ ; 
3) PSto Exccutive Director (Technical) / PS to Lxecutive Direetor (Projects) / PS to Executive 

Director (Finance) NMCG 
4) Guard file 

. we ee es eee rs 
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No, point 

SL Vocation of Sampling Date of sample | 
collection Re oD 

Parameters 

mg/l) 

cop 

mg/l) 

5 (mg/l) [4 
MPN {ml} [MPH / mi} 

1] Assi/Nagua drain 
bioremidiation 
mecting with River 

Nagwa, Varannsi 

near Sant Ravidas Park, 

after 

before 
Ganga 18.03.2024 7.38 40 188 120 1.2.x 104 8.4 x 104 

2 | Nakkha drain 

bioremidiation 

meeting with River 

near Judges Guest 

Bhagwanpur, Varanasi. 

after 

before 
Ganga 18.03,2024 7.32 46 

House, 

214 132 1.4 x 103 9.4 x 108 

bioremidiation 

meeting with River 

Varanasi 

3] Samne Ghat drain, afler 

Samne Ghat, Nagwa, Lanka, 

before 
Ganga | 18.03.2024 7.24 42 204 126 1.3 x 105 1.1% 105 

arama aera & fe yet a feiss 09.01.2024 a aft /arredt 3a, feate 20.01.2024 ar aa SA Wd 

feria 02022024 St UA we Sa, oO A wT a waa oe fae wea Ta a fc aren 

No. 

Praag &- 
Location of Sampling 

point 
Date of sample | Parameters 

collection pH 
Hazen) 
Colour BOD 

mg/l) 
COD (mg/l) rss TC 

rag/})__ [MPN /mi} 
FC 

[ral) 
1 Assi/Nagwa drain after 

bioremidiation before 
meeting with River Ganga 
near Sant Ravidas Park, 
Nagwa, Varanasi 

09.01.2024 7.31 30 38 180 16 | 14x10 9.4 x 10* 

Nakkha drain after 
bioremidiation before 
meeting with River Ganga 
near Judges Guest House, 
Bhaewanpur, Varanasi. 

30.01.2024 7.36 30 210 128 13x10 1.x 105 

Semne Ghat drain, Samne 
Ghat, 5; Nagwa, Lanka, 
Varanasi 

02.02.2024 7.33 30 40 198 118 11x 105 79x10" 
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REGIONAL LABORATORY VARANASI 
UTTAR PRADESH POLLUTION CONTROL BOARD 

Avas Vikas Office cum-commerctal Complex Jawahar Naga r, Dhclupur, Varanasl 

} 
‘ 
1 TEST REPORT: WASTE WATER LAUOIATORY | i 

Ref Nos 25499748/Varanast/2024 Date:27/03/2024 
1- Name of Industry: Ass/Nagavan Drain, « 
2- Address of Industry: - 

3- District: Varanasi 

4- Description about sampling poluts NEAR SANT RAVIDAS PARK VARANASI 
S- Type of Sample (Grab/Compostte/Inteprated): Grab 

6- Sample Collected By: Chandra Prakash Venna SA & Ranjeet Kumar MA 
7- Colour and Odour: BLIKISH UNPLEASENT 

S- Quantity and Packing: 2,0 LITER PLASTIC JERICANE & 1.0 LITER MFN BOTTLE 

$+ Date of Sample Collection: 18/03/2024 

10- Analyis Indented by: RO Varanasi 

Ut- Date of sample receipt In Labs 18/03/2024 

Parameter/Method Name Unit Results Standard Detection 
Range 

pH. APHA 24th Ed. 4500B: 2023 . 7.38 5.5-9.0 02-12 

Suspended Solids , APHA 24th Ed. 2540 mey/l 120 100 10-20000 mg/l 
D Total Suspended Solids dried at 103- 

105 °C 2023 

Total Coliform, APHA 9221 24th Ed, ; MPN/100 mi 120000 - <1.8 MPN/100 mi 
2023 & above 

Fecal Coliform, 9221 E Fecal Coliform MPN/J00 ml $4000 230 <1,8 MPN/100 ml 
Procedure above 

BOD, APHA 24th Ed. 3 day 27°C 1S mg/l 40 30 1.0 -50000 mg/t 
3025 ( Part 44}: 1993 Bio 2023 

COD, APHA 24th Ed. 5220 B Open mg/l 188 250 $.0 ~100000 mg/l 
Reflux Method 2023 

Refesence- (1) General Standards for discharge of cavironmental pollutants ore a3 past-A Effluent (Schedule-VI), The Environment (Protection) Rules, 1986 

source: wwwepch.niclatGeneralStandards.pdf, Desides these standards, refer EPA standards for specific purpose 

*Noa-NABL Parameters. i . 

Done 3 1 The sess ia the Test Bcport telale caly to the Horns tested: 2, The erport shall not be teproduccd-cacept be full, widhout Use written permission of Labocatury, 2. The teal tepat pertains be the sample as 

putined ia Lab a 

Remark: HA 

Analysed by- 
Mohilol Singh(JRE), Kristina 

MobantgR#), 5S ivan Tripalbl(JRE)) 

i SURESH Dynes eyed a tet en BY os Ng Persian 
VERIAA, Gow asus id coed ons oe 

Chandra Prakash Verma (SA) Reglonal Officer 

atin: *
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Assi/Nagwa Drain after Bioremediation , Nagwa, District-Varanasi
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REGIONAL LABORATORY VARANASI 
UTTAR PRADESH POLLUTION CONTROL BOARD 

Avas Vikas Office cum-commerciat Complex Jawahar Nagar, Bhelupur, Varanasl 

5 . TEST: REPORT: WASTE WATER LADORATORY. ee 

Ref No: 25499765/Varanasv/2024 

I~ Name of Industry: Nakkha Drain, Varanasi 
2+ Address of Industry: Varanasi 
3- Districts Varanasi 

4- Description about sampling polat: BEFORE CONFLUENCE WITH RIVER GANGA, VARANASI 
5- Type of Sample (Grab/Compoalte/Integrated): Grub 
6 Sample Collected By: Chandra Prakash Verma SA & Ranject Kumar MA 
7+ Colour and Odour: BLIRISH UNPLEASENT ‘ 
8+ Quantity and Packing: 2.0 LITER PLASTIC JERICANE & 1,0 LITER MPN BOTTLE 
9- Date of Sample Collection: 18/03/2024 

10 Analyis Indented by: RO Varanasi 

I~ Date of sample recelpt in Labs 18/03/2024 

Date:27/03/2024 

Parameter/Method Name Unit Results Standard Pesage 

_pH. APHA 24th Ed. 45008; 2023 - 732 §.5=9.0 02-12 
Suspended Solids , APHA 24th Ed, 2540 mg/l 132 100 J0-20000 mg/l 
D Total Suspended Solids dried at 103- 

105 °C 2023 nye 
Fr e 

- <18 MP. m 
Total Coliform, iy 9221 24th Ed: MPN/100 ml 140000 Pptintes 

Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 94000 230 pee mi 
Procedure . i 

BOD, APHA 24th Ed 3 day 27°C IS : mg/l 46 30 1.0 -50000 me/t 
3025 ( Part 44): 1993 Bio 2023 : 

COD, APHA 24th Ed, 5220 B Open mg/l 214 250 5.0 -100000 mg/l 
Reflux Method 2023 

Refesence- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986 

source: www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose 

*Hoo-NABL Panmmeters, 

Monc : § The sesalea la the Tot Report aclose only be the kicons seated: 2, The report shall net be mpcoduced-<scept ba fall, wichout the writtca permlasloa of kaburatory, 2. The fest report pertaiaa to the sangha be 

secened in Lok 

Remark: HA 

Pomel 
(Mohial Singh(JRF), Krishna 

Moban(JRF), Shivam Tripathi(URF)) 

Dapholly vened by SAH Authorized by | HMA bakit 
PRAKASH VERMA, bow axcsuzvasib oe Reglonal Officer 
Chandra Prakash Verma (SA) ; 

iWPan) 
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Nakkha Drain, District-Varanasi
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ya REGIONAL LABORATORY VARANASI 
waa, UTTAR PRADESII POLLUTION CONTROL BOARD 
VAN ye 
fore Avas Vikas Office cunt-conmerctal Complex Jawahar Nagar, Shelupur, Varanast 

| © TEST REPORT: WASTE WATER LABORATORY 

Ref Nos 25499972/VaranasV2024 Date:27/03/2024 

1- Name of Industry: Samneghal Drain, Varanasi 

‘ 2 Address of Industrys + 

3- District: Varanasi 

4- Description about sampling polnats I/C With River Ganga, Sauineglial, Varanasi 

5+ Type of Sample (Grab/Compostte/Integeated): Gab 

6 Sample Collected By: Chandra Prakash Verma SA & Ranject Kumar MA 

J- Colour and Odour: DLINISH UNPLEASENT 

&- Quantity and Packing: 2.0 LITER PLASTIC JERICANE & MPN BOTTLE 

9 Date of Sample Collections 1803/2024 

10- Analyis Indented by: RO Varanasi 

I» Date of sample receipt ia Lab: 18/03/2024 

Parameter/Method Name Unit Results Standard Detection 
Range 

pH, APHA 24th Ed. 4500B: 2023 * 9.24 §.5-9.0 02-12 

Suspended Solids , APHA 24th Ed. 2540 mg/l 126 100 10-20000 mg/l 
D Total Suspended Solids dried at 103- 

105 °C 2023 

Tota] Coliform, APHA 9221 24th Ed, : MPN/100 ml 130000 - .| <1.8 MPN/100 mi 
2023 & above 

Fecal Coliferm, 9221 E Fecal Coliform MPN/100 mi 110000 230 <18 MPN/100 ml 
Procedure & above 

BOD, APHA 24th Ed. 3 day 27°C JS mgft 42 ; 30 1.0 -$0000 mg/l 
3025 ( Part 44): 1993 Bio 2023 

COD, APHA 24th Ed. 5220 B Open mg/l 204 250 5.0 -100000 mg/l 
Reflux Method 2023 

Reference- (1) General Standards for discharge of environmental pollutants pre as parteA Effluent (Scbedule-VI}. The Environment (Protection) Rules, 1986 

source: wow .cpeh alcde/GencralStandards.pdf, Desides these standards, refer EPA standards for specific purpose 

“Noo-NABL Parsmetert. 

Wrote 5 1 The sashes be te Test Raper ecloue only to tha temas tested: 2. The report phall mot be repradvced-carept ba fil, withow th wrinca promisslon of Liburutory, 2. The bral mrpurt periaine to the mamete a2 

govewrsl is Lat. 

Remarks HA 

Analysed by- 
[Mobfaol Slngh(SRF), Krishna 

Mohan(JRF), Shivam Tripath\(IRF)| 

Authorized by SURESH CHANDRA, Cool tases bs suas 

CHANDRA Dandy ered be Outtas SHUKLA bate 16840127 124531 

Chandra Prakash Verma (SA) Reglonal OMcer 

tolPaged 
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Samaneghat Drain , District-Varanasi 

O
B
 

te
e
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Pawered by NoteC&i ay 

ard, waqe—orerit eR wit uit eee @ aia weifta fea oe 
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: 

Latitude: 25.282764 
: 

Longitude: 83.009586 
on 

Elevation: 93.8722 m 
r 

Accuracy: 10.1 m 3 
35 

GPSTime: 18-04-2024 12:03 & 
=F 

Note: Advanced Oxidation pr: 
a 

SSSABw MT 7, 

Rewer eu. D vat bes ie Lise 

audi GATG-aRMRA grr ava uit wet S wie waft fel oT we 
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I A, \ CIN No : U4OZ00MI2002TC138009 a 

AN 190 0001:2008 COMPANY 

OZONE RESEARCH & APPLICATIONS (I) PVT. LTD. = www.oralpl.com 

HEAD OFFICE ; ‘Tat 1491-742-2851085, 2528262 | WORKS: C-75, MIDC, Industrial Aroa 

902, “Ozone House’, Kharo Town | Talefan:# 91+712+255 1055 , Hingna, Nagpur-440 028. (M.S;) India 
Dharampeth, Nagpur-{0. (M.S,) India ; Email soralp]@oralpl.com | Telefax : 07104-235763, 6586928 

Bar &, Dater- (8/04/2044 

asta siftrandt aelea, 

30 wo WANN Pris ald, 

arnt | 

fana:- af da 2 Peake a @ ada 3 dete dg uals wep sim Pret B eiga 30 

Paoveosto ama @ sca smite dk Gie a wma & wade a 

wee, 
quar sates fase or det aa at qu we) sar B aac a afr wre z fe offer Fa 

& Peaia A wW dda d fede dq usta exw sion Pret are anni sit store 3 srania 

za den a 30 VaouCOM aaa B “Tsaia sneelers we” wie at woe 3g Ratios 

01.12.2023 at aa omée Prof Rear oer et, raat wramfy dew 31 vaovaodtosto a 

ort af sé 3 smo wowed wia er S aio A “geaia omnia urea” ile 

ait fiser oT yer 8, forear erate o5 uitert. of woh & wen 31 wie ud adtad a ord 

wi & ge 21 aft ga ot ARERT wi hee ete oT od wo Tee aa Reale 

26.04.2024 ae wo ame Ren orden “wear anaes waa” tale at weftefeor feat 

30.04.2024 ae Urea we dt onetftl 

sataenger usar wee wea 31 
aradka, 

Heras: - THETA | Gojoe pallor 

( 
drat atte Red chs 

afere-arae 

oiafett-qea vatazor oftrent Gao, So wo TaN frat até, Howto-{2 . ‘ 

airarch orore, crepes BY aprenef aTee Hf as ee 

(Qiggits sure) 

Fant aici Rent wes uahdert eftsar mofo, 
aere~-arererett 1 
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acy dian fap 
National Mission for Clean Ganga 

File No.; TE/3/2022-0/0 ED(TECH) NMCG Dated: 01 December, 2023 

Ji I/s ORATPL, 
002, Ozone House, Khare Town, Dharampeth, 
Nagpur - 440010 

Sub: Treatment of Assi Drain via Advanced Oxidation Process”, Varanasi, Uttar Pradesh under 

Namami Gange Program 

Reft 
1. GEM Bid Number GEM/2023/B/3175712. Dated 24/05/2023. 

2. RFP Ref No: TE/3/2022-0/o ED (Tech)/NMCG. 

3. Online Negotiation Meeting at 11 AM Dated 09/11/2023. 

4. Your letter dated 09/11/2023. 

Dear Sir, 

This is to notify that your bid for the execution of the " Services for removal of pollutants from Drain 

water through installation and commissioning of Advanced Oxidation Process AOP or any Similar 

Treatment Process for drain joining River Ganga at Varanasi”, Uttar Pradesh, under Namami Gange 

Program for the contract price of Rs. 40.00 er. (Rupees Forty Crores only) including GST, 

is hereby accepted by competent authority NMCG for a period of two years. The contract may be 

further extended for one or more years subject to satisfactory performance and requirement 

assessment by NMCG and guided by the General Condition of the Contract, clause no. 14 — Contract 

Extension, Pg no — 27 of the RFP. 

2. It is requested to furnish Performance Security for Rs. 1.20 cr. (Rupees One Crore and 

Twenty Lacs only) in favor of the Project Director, SMCG-UP and valid beyond 60 days form 

the contract completion period, in the form and manner and as per terms and conditions of the 

tender documents within 15 days from the date of issue of this LOA. You are also requested to 
execute the contract agreement within 25 days from the date of issue of this LOA. 

3. The contract price as per rates quoted are tabulated in Annexure-1. 

4. Technical proposal submitted by you shall form a part of the contract. In addition, a detailed 
work plan for the project needs to be submitted to SMCG-UP for their approval, if required, 
through combined site visit and the approved work plan shall be made part of the contract 

agreement. 

s. The flow monitoring mechanism shall be as per the RFP. The same shall be clearly articulated in 
the work plan and flow data management shall be approved by SMCG-UP and shared with 

SMCG-UP (R)/NMCG, so that the same is made part of the contract agreement. 
f" 
(ereys 

mit 

CAAA, (ora ales dara, ret wares, wel Prove ay aay wverer fAArT, AA BET) 
9U4 Ta, Fa ea we Asa Kefsan, eam tz, as feech—110002 

NMCG, (Ministry of Jal Shakti, Department of Water Resources, River Development & Ganga Rejuvenation, Government of India) 
Firet Floor, Major Dhyan Chand National Stadium, India Gate, New Deihi-110002 

Ph.: 011-23072900, 23072901
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Payment Schedule shall be as per General Conditions of Contact, Clause no. 12 — Payment, page no 26 of the TFP document. 

7. SMCG-UP shall be the appointed authority for monitoring the performance of the plant and 
verification/validation of the monthly performance report. 

8. The payment shall me made by NMCG after approval of the monthly performance report which 
should be based on Third Party assessment. 

9. Please acknowledge the receipt of this letter and convey acceptance of all terms and conditions 
with 7 days of receipt of this letter to SMCG-UP with a copy to NMCG. 

10. SMCG-UP shall issue the requisite ‘Notice to proceed with work’ upon receipt of your 
acknowledgement, receipt of Performance Guarantee in full in approved form as per RFP, 
“approval of work plan and signing of contract agreement: Other terms and conditions of the RFP 
shall prevail. 

11. The Oxidation plant shall be fully functional within three months from the issuance of ‘Notice to 
proceed with work’, 

12. This is a performance contract (service contract model), and hence the approved rate would be 
reduced by 5%for the entire period, if the starting date, as agreed for service delivery, is breached. 

13. The system to be put in place and treatment of Assi nala must be started within 90 days as 
proposed. If contractor fails to achieve the timeline, the 1% penalty will be levied on per day basis. 

14. NMCG/ SMCG-UP will monitor the progress of the work on a continuous basis. 

15. As deliberated in the EC meeting and recorded in the EC minutes, the payment will be on the 
actual treatment quantity and no payment will be made during the monsoon season. 

16. This issues with the approval of competent authority. 

Your Sincerely, 
For National Mission for Clean Ganga 

aS 
faces (aftatsran), warrariish 

Page 2 0f 4
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af 

Copy for kind perusal to: 
1) Project Director, SMCG-UP 

Copy for information: 
1) PPSto the Secretary, DOWR, RD&GR 
2) PS to Director Gencral, NNCG ; . 
3) PS to Executive Director (Technical) / PS to Executive Director (Projects) / PS to Executive 

Director (Finance) NMCG 
4) Guard file 

Page 3 of 4
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e, — y, 
eee ae), fio o_o vier on, een ree ea ah ob ie ga 06888 /* M6 ZN1O-815 / Moyo 0-493 / 22-24, Raw 13.02.2004 dO Awe wa (cer Part war Rem) STH, 1974 A EREsay O aria UN Pee BS went A ae Pee / we 

| ——— 

WS Tere, aA wa dem wa osse0/ M6 /wo-a15/ahovo 0-483, /22-24, RT 
13.02.2024 & Wet A awe vA a Met aa sal a Phar aneemenrrr ere feaie 18.03.2024 sr 
Fem wer ea aS Wont ST ama Aa sd cent H akg where ge raters A wre ae gon 
i  feats—11.01.2024 ah a Ta Pe ah eI Gee Ba, Wex aOR BA, ENT Oe STARE 
SF o-s, ach wa ga, wAd wet S41 wi VEG Ga gi Ae Se oH aT omy Re B 
UAd Sa ST AS Soe TS Ye Ao-s oe ore va we ae eerie Ba, wey aT oa, ENT OS 
3 Sch TUR BF, BAe ste gr Tl aga Ge Miah Ace ord a, Td ane ariga whe 
Steere wee aweT ALY A rene ete gan oer ren] Aer Bere fd md Gero aractroael 
Wary 81 PRT weer BS WAI RYerin $4, way TON By, UT Uy ga, eck aa Sa, TA 
Sich SA i Wega Va A Teo adh A fa Ware W wah a wa eter S ap A edo 
aren Feagq = 

Waste water quality of drains discharging into River Varuna at different sampling points. 
Location of Untapped/ Date of Parameters 

Sl. Sampling Partially sample pH | BOD CoD Tss Tc Fe No. point Tapped collection (mg/l) | (mg/l) | (mg/1) | MFH/2100 my (PN) 100 ml 

1] Drain, Varanasi | Tapped 7.26 | 208 | 410 | 204 | 2800000 | 1200000 
Sasi B Partially 18.03.2024 ' 

g| rasan bazar! Tapped 7.31 | 116 | 410 | 196 | 2400000] 1400000 Drain, Varanasi i 

3 | Serang Pond, | Partially | 18.03.2024 | 713] 93 | 378 | 204 | 2500000! 1300000 Varanasi Tapped 

Orderly Bazar| Partially | 18.03.2024 
4 Drain, Varanasi Tapped 122 110 412 238 {| 2000000] 1100000 

= | Khajuri Colony | Partially | 18.03.2024 | _ = 5 Drain Varanasi Tapped 7.29 o4 353 192 1700000 790000 

Partially 18.03.2024 i 
Central Jail 

6 Drain, Varanasi Tapped 7.21 94 348 190 1400000 790000 

oriad farerir area 8 ere 8 fir meer vel A Mer ara saa wel & frente SS aia 
SH A Tee aS eT Peer rat rear 8, Aare ewe eh & rer MT wR RS Wa WS 
Wel 

A 4 feat 14.01.2024 at vehie fra we eta A RT aS are Pula aay S ake oh 
7A a cen Prter a ua feats 18.03.2024 ar wah Pa wa West at qa até era Ruta 
ara H aftr ort adh & 9 

om: BRET aftia aedt wr gftera we gu vam eRe b fie faim o107,2020 8 TR 
e1/ ATE Go 50 ara (Go dia crea) a we B calls athe oAIT a we BA eT BW oe 
ca 

THT SEM ars oracherans wa sifirr sree wrk oy Wee WET A ; ; yom Hagat gW Apa 

(weacto Wea) = (TROT wera) (ilotto 
miner were | ane Wea tae si 

ihe aot, 

CO cer oH 
RO PC Oe $C Sr 
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REGIONAL LABORATORY VARANASI an fe UTTAR PRADESH POLLUTION CONTROL BOARD 

we Avas Vikas Office cum-cummerelal Complex Jawahar Nagar, Shelupur, Varanasi ceded wi 

TEST REPORT; WASTE WATER LABORATORY 

Ref No: 25407466/Varanasi/2024 Date:27/03/2024 

I- Name of Industry: Hukulganj Drain, Varanasi 

2- Address of Industry: Varanasi 

oO
 

- District: Varanasi 

4 Description about sampling point: Hukulganj Drain Before Mceting River Varuna, Varanasi 

3- Type of Sample (Grab/Composite/Integrated): Grab 

6- Sample Collected By: R.N.CHAUDHARY, $.A Gyan Dutta Verma, JRF & [IMANSHU SRIVASTAY, JRF ANKIT 

UPADHYAY, F.A. 
7- Colour and Odour: Slightly Brown Sewerage 

& Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle 

9- Date of Sample Collection: 18/03/2024 

10- Analyis Indented by: RO Varanasi 

11- Date of sample receipt in Lab: 18/03/2024 

Parameter/Mcthod Name Unit Results Standard Detection 

Range _| 
pH, APHA 24th Ed. 4500B: 2023 - 7.26 5.5-9.0 02-12 

Suspended Solids , APHA 24th Ed. 2540 mg/l 204 100 40-20000 mg/l 

D Total Suspended Solids dried at 103- 
105 °C 2023 

Total Coliform, APHA 9221 24th Ed. : MPN/1!00 ml 2800006 - <1.8 MPN/?00 ml 

2023 & above 

Feral Coliform, 9271 E Fecal Coliform MPN/100 ml 1200000 . 230 <1.8 MPN/100 ml! 
Procedure & above 

BOD, APHA 24th Ed. 3 day 27 °C 1S mg/l to.) 108 30 1,9 -50000 mg/l 
3025 { Part 44}: 1993 Bio 2023 

COD, APHA 24th Ed. 5220 B Open mg/l : 410 250 5.0 -100000 mg/t 
Reflux Method 2023 

Reference- (1) General Standards fos discharge of environmental pollutants are as parteA E(Quent (Schedule-V1), The Environment (Protection) Rules, 1986 

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose 

*Noo-NABL Parameters, 

Note #1 The sesulle in the Test Report sels only to the items tested. 2. The report shall ued Le sepruduved-eacept in full, without the written permission af laporstury. 3. Uhe toot repeat pertains to the tample as 

received in Lab. 

Hemark: NA 

Analysed by- 
(Shivam Tripathi(JRF), Krishna 
Mohan(SRE), Mohini Singh(IRE)] 

canositt ore | SURESH CHANORA cuuchasien on 
CHAHIKA FIAKASH VERA SHUKLA Date: 2024.03.27 104928 PRAKASH VERMA Baw Brita 104729 

sig 

Chandra Prakash Verma (SA) Regional Officer 

Lot Pagas 
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REGIONAL LABORATORY VARANASI 
UTTAR PRADESH POLLUTION CONTROL BOARD 

Avas Vikas Office cum-commercial Complex Jawahar N agar, Bhelupur, Varanasi 
Carte ae tee Mst1413 

TEST REPORT: WASTE WATER LARORATORY 

Ref No: 25407601/Varanasi/2024 

1- Name of Industry: Sadar Bazar Drain, Varanasi 
2- Address of Industry: Varanasi 
3- District: Varanasi 

Date:27/03/2024 

4- Description about sampling point: Sadar Bazar Drain Before Meeting River Varuna, Varanasi 
5- Type of Sample (Grab/Composite/Integrated): Grab 
G- Sample Collected By: R.N.CHAUDHARY, S.A GYAN DUTTA VERMA, JRF & HIMANSHU SRIVASTAV, JRF ANKIT 
UPADHYAY, F.A. 

7+ Colour and Odour: Slightly Brown Sewerage 

8- Quantity and Packing: 2 Ltr Plastic Jertican, MPN Battle 
9- Date of Sample Collection: 18/03/2024 
10- Analyis Indented by: RO Varanasi 

11- Date of sample receipt in Lab: 18/03/2024 

Parameter/Mcthod Name Unit Results Standard Detection 
Range 

pH, APHA 24th Ed. 4500B: 2023 ‘os 731 5.5~9.0 02-12 
Suspended Solids , APHA 24th Ed. 2540 me/l 196 100 10-20000 mg/l 
D Total Suspended Solids dried at 103- 

105 °C 2023 

Total Coliform, APHA 9221 24th Ed. : MPN/100 m! 2400000 - <1.8 MPN/100 ml 
2023 & above 

Fecal] Coliform, 9221 E Fecal Coliform MPN/100 mi 1400000 230 <1.8 MPN/100 m! 
Procedure & above 

BOD, APHA 24th Ed. 3 day 27 °C IS me/l 116 . 30 1.0 -50000 mg/l 
3025 ( Part 44): 1993 Bio 2023 

COD, APHA 24th Ed. 5220 B Open mg/l 410 250 5.0 -100000 mo/I 
Reflux Method 2023 

Reference- (J) General Standards for discharge of environmental pollutants arc as purt-A Effluent (Schedule-V1). The Environment (Protection) Rules, 19386 

source: www.cpeb.nic.in/GeneralStandards.puf, Besides these standards, refer EPA standards for specific purpose 

*Non-NABL Parameters, 

Note. 1 The sesulls in the Test Repon relate only so dhe items tested: 2. The report shall uot be reprodused-except lo Cull, withaut the wiilteu permission of laboratory. 3. The test Coputt pertains to the sample os 

received iv Lab 

Kemark: NA 

Analysed hy- 
(Shivam Tripathi(IRF), Krishna 
Mohan(JRF), Mohini Singh(JRE)| 

Authorized by 
agtaly signed by Sune CHANDRA joy At alae wae ce Se 11 VEFIMA ote 20249927 waza ore 
av 

Brey Prakash Verma (SA) Regional Oliicer 

1ofPagad

173



REGIONAL LABORATORY VARANASI 

UTTAR PRADESH POLLUTION CONTROL BOARD 

P ‘ ‘ i 
Avas Vikns Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanas fe Cote nn ee NCNILD 

TEST REPORT: WASTE WATER LA BORATORY 

Ref No: 25407485/Varanasi/2024 

+ Name of Industry: Sarang Pond Drain, Varanasi 

~ Address of Industry: Varanasi 

Date:27/03/2024 

w
e
 

+ District: Varanasi 

4- Description abont sampling puint: Sarang Pond Drain Before Meeting River Varuna, Varanasi 

Type of Sample (Grab/Composite/Integrated): Grab 5- 

6+ Sample Collected By: R.N.CHAUDHARY, $.A Gyan Dutla Verma, IRF & HIMANSHU SRIVASTAY, JRF ANKIT 

UPADHYAY, F.A. 

7+ Colour and Odour: Slightly Brown Sewerage 

$- Quantity and Packing: 2 Lir Plastic Jerrican, MPN Bottle 

9- Date of Sample Collection: 18/03/2024 

10- Analyis Indented by: RO Varanasi 

11- Date of sample receipt in Lab: 18/03/2024 

Parameter/Method Name Unit Results Standard Detection 
Range 

pul, APHA 24th Ed. 4500B: 2023 os 718 55-90 | 02-12 

Suspended Solids , APHA 24th Ed. 2540 mg/l 204 100 10-20000 mg/l 

D Total Suspended Solids dried at 103- 
105 °C 2023 

Total Coliform, APHA 9221 24th Ed. : MPN/100 mi 2500000 - <1.8 MPN/100 ml 

2023 & above 

Feca) Coliform, 9221 LE Vecal Coliform MPN/100 m! 1300000 230 <1.8 MPN/100 ml 
Procedure & above 

BOD, APHA 24th Ed. 3 day 27 °C IS rag/l 98 30 1.0 -50000 mg/l 
3025 ( Part 44): 1993 Bio 2023 

COD, APIIA 24th Ed. 5220 B Open mg/l yt 378 250 3.0 -100000 mg/l 
Reflux Method 2023 

Reference- (1) General Standards for discharge of environmental polfutants are as part-A Eitluent (Schedule-V1). The Environment (Protection) Rules, 1986 

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides chese slandards, refer EPA standards for specific purpose 

“Non-NABL Parameters. 

Kote: ) The sesuhs in the Toot Keport relate ouly to the items tested: 2, The repart sbull nut be reproduced-exvept in full, without the written pecuission of labacatory. 3, The lest cepart pertains to Ure sample as 

received in Lab. 

Itemark: NA 

Analysed by- 
[Shivam Tripathi(JRF), Krishna 
Mohan(IRF), Mohini Singh(IRF)| 

Author: ‘a 
CHANDRA EAD Suan GIANCIAPRAEASN VERA SURESH CHANDRA Qysty canedny tact 
PRAKASH VERMA Dite:200¢0227 104349 SHUKLA Date NaVa)S7 eat sents 
Chandra Prakash Verma (SA) Regional Officer 

Vol Paga 3
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REGIONAL LABORATORY VARANASI 

UTTAR PRADESH POLLUTION CONTROL BOARD 
Avas Vikas Office cunt-commercial Complex Jawahar Nagar, Bhelupur, Varanasi 

Conttasre hy 13009 

TEST REPORT: WASTE WATER LABORAT ORY 

Ref No: 23407429/Varanasi/2024 

1- Name of Industry: Ardati Bazar Drain, Varanasi 
2- Address of Industry: Varanasi 
3- District: Varanasi 

Date:27/03/2024 

4- Description about sampling point: Ardali Bazar Drain cfore Meeting River Varuna, Varanasi 
5- Type of Sample (G rab/Composite/Integrated):; Grab 
G- Sample Collected By: R.N.CHAUDHARY, 8.A GYAN DUTTA VERMA, JRE & HIMANSHU SRIVASTAYV, JRF ANKIT 
UPADHYAY, F.A, 

7- Colour and Odour: Slightly Brown Sewerage 
8- Quantity and Packing: 2 Ltr Plastic Jertican, MPN Bottle 
9- Date of Sample Collection: 18/03/2024 
10- Analyis Indented by: RO Varanasi 

11- Date of sample receipt in Lab: 18/03/2024 

Parameter/Method Name Unit Results Standard Detection 
Range 

pH, APHA 24th Ed. 4500B: 2023 - 7.22 $.5-9.0 — 02-12 
Suspended Solids , APHA 24th Ed. 2540 mg/l 238 100 10-20000 mg/l 
D Total Suspended Solids dried at 103- 

105 °C 2023 

Total Coliform, APHA 922] 24th Ed. : MPN/1L00 ml 2000000 - <1.8 MPN/100 ml 
2023 & above 

Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 1100000 230 <1.8 MPN/100 ml 
Procedure & above 

BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 110 30 1.0 -50000 mg/l 
3025 ( Part 44): 1993 Bio 2023 

COD, APHA 24th Ed. 5220 B Open mg/l 412 250 3.0 -100000 mg/l 
Reflux Method 2023 

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1), The Environment (Protection) Rules, 1986 

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose 

“Non-NABL Parameters, 

Hote : 1 The sesults in the Ten Kepont relate only to the [teins tested: 2, The report still uot be reproduced-except in full, without the written permission of laboratory, 3. The test report pertains to the sample as 

received in Lab, 

Remark: NA 

Analysed by- 
[Shivam Tripathi(JRF), Krishna 
Mohan(JRF), Mohini Singh(IRV)] 

Authorized h Pier 
CHANDRA Pert nar aaitil 

: 5 SHUKLA PRAKASH VERMA Ont 20740329 1045:27 : vob 30 

Chandra Prakash Verma (SA) Regional Officer 

Rall: SURESH CHANDRA cimeenmeaty uae 
Que WYNN 

1ofPaga3
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REGIONAL LABORATORY VARANASI 

UTTAR PRADESH POLLUTION CONTROL BOARD 

Avas Vikns Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi 

TEST REPORT: WASTE WATER LABORATORY 

Ref No: 25407446/Varanasi/2024 Date:27/03/2024 

1- Name of Industry: Khajuri Colony Drain, Varanasi 
2- Address of Industry: Varanasi 
3- District: Varanasi 

4+ Description about sampling point: Khajuri Colony Drain Before Meeting River Varuna, Varanasi 
5- Type af Sample (Grab/Composite/Integrated): Grab 
6- Sample Collected By: R.N.CHAUDHARY, S.A Gyan Dulla Verna, JRF & HIMANSHU SRIVASTAV, JRF ANKIT 

UPADHYAY, F.A. 

7- Colour and Odour: Blackish Sewerage 

S- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle 

9- Date of Sample Collection: 18/03/2024 

10- Analyis Indented by: RO Varanasi 

11- Date of sample receipt in Lob: 18/03/2024 

Parameter/Method Name Unit Results Standard Detection 
Range __ 

pH, APHA 24th Ed. 4500B: 2023 - 7,29 5.5 -9.0 02-12 

Suspended Solids , APHA 24th Ed. 2540 me/l 192° 100 10-20000 mg/l 
D Total Suspended Solids dried at 103- 

105 °C 2023 

Total Coliform, APILA 9221 24th Ed. : MPN/100 mi 1700000 - <1.8 MPN/100 mi 
2023 & above 

Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml _ 790000 230 <L.8 MPN/100 ml 
Procedure & above 

BOD, APHA 24th Ed, 3 day 27 °C IS mg/l 94 30 L.0 -50000 mg/t 

3025 ( Part 44); 1993 Bio 2023 

COD, APHA 24th Ed. 5220 B Open me/l 352 250 5.0 -100000 mg/l 
Reflux Method 2023 

Reference- (1) General Standards for discharge of environmental pollutants are as part-A EfMuent (Schedule-VI). The Environment (Protection) Rules, L986 

source: www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose 

“Non-NABL Parameters, 

Note : I The sesulis in the Test Report relate ouly w dhe items cested: 2, The report shat! aot be reproduced-except in full, without the writtca permissiog of labyratory. 3. The test topert pertains to the saupls as 

received wp Lab 

Kemark: NA 

Analysed by- 
{Shivam Tripathi(JRE), Krishna 

Mobao(JRF), Kanksht Sahu(JRF)) 

CH anon thoriged yn SURESH CHANDRA quuntiatronto 
PRA ae ' SHUKLA Outw. 2024.94.27 14605, PRAKASH VERMA 24e.201 0737 once Pare 

Chandra Prakash Verma (SA) Regional Officer 
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REGIONAL LABORATORY VARANASI 
UTTAR PRADESH POLLUTION CONTROL BOARD 

a LAG ' Avas Vikas Office cum-commercial Complex Jawahar Nagar, bhetupur, Varanasi 
Grane ts TOTS 

TEST REPORT: WASTE WATER LABORATORY 

Ref No: 25407580/Varanasi/2024 

1- Name of Industry: Central Jail Drain, Varanasi 
2- Address of Industry: Varanasi 

3- District: Varanasi 

Date:27/03/2024 

4- Description about sampling point: Central Jail Drain Hefore Meeting River Varuna, Varanasi 
5+ Type of Sample (Grab/Composite/Integrated): Grab 

6- Sample Collected By: R.N.CHAUDHARY, $.A Gyan Dulla Verma, JRF & HIMANSHU SRIVASTAV, JRF ANKIT 

UPADHYAY, F.A, 

7+ Colour and Odour: Slightly Brown Sewerage 

$- Quantity and Packing: 2 Ltr Plastic Jecrican, MPN Bottle 

9- Date of Sample Collection: 18/03/2024 

10- Analyis Indented by: RO Varanasi 

11- Date of sample receipt in Lab: 18/03/2024 

Parameter/Method Name Unit Results Standard Detection 
Range 

pH, APHA 24th Ed. 4500B: 2023 - 7.21 5.5 -9.0 02-12 

Suspended Solids , APHA 24th Ed. 2540 mg/l 190 100 §0-20000 mg/l 

D Total Suspended Solids dried at 103- 
105 °C 2023 

Tota} Coliform, APIIA 922] 24th Ed. : MPN/100 ml 3400000 - <1.8 MPN/100 ml 
2023 & above 

Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 790000 230 <1.8 MPN/100 m! 
Procedure & above 

BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 9o4 30 1.0 -50000 mg/l 

3025 ( Part 44): 1993 Bio 2023 

COD, APHA 24th Ed. 5220 B Open mg/l 348 250 5.0 -L00000 mg/l 
Reflux Method 2023 

Reference (1) General Standards for discharge of environmental pollutants are as part-A E(Muent (Schedule-V1). The Environment (Protection) Rules, 1986 

source: www,cpcb.nic.infGeneralStandards,pdf, Besides these standards, refer EPA standards for specific purpose 

*Non-NABL Parameters. 

Note : J The results in the Test Report selate only to the flems tested: 2. The report shall wot be reproduced-cxcept in full, without the written permuissiva of lubomtory, J. The test report pertains to the sample as 

received io Lab. 

Remark: NA 

Analysed by- 
[Shivam Tripathi(JRF), Krishna 

Mohan(JRF), Mohini Singh(JRE)) 

ied | SURESH Dyreh ay 
Author Lette lyord by one Dam i142 Veteos 

CAEP NIVERMA cemnsenionay 
Chandra Prakasif’ Verma (SA) Regional Officer 
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Meeting River Varund 
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Waste water quality of drains discharging into River Varuna at different sampling points. 

Si.| Locationof | Untapped/| Date of Parameters H No. Sampling Partially sample pH BOD | COD TSS TC Fe point Tapped | collection (mg/1)| (mg/1) | (mg/1) | (4PN/100 my (MPN 100 mI] 
Teliabagh Partially - 1 Drain, Varanasi Tapped 18.03.2024 7.21 104 394 — 164 2600000 1700000 

Narokhar Partialiy E 2 Drain, Varanasi Tapped 18.03.2024 7.36 114 430 210 2100000 1500000 

Chamrautha 
03, c 1 

3 Drain, Varanasi Untapped | 18.03.2024 7.28 102 376 202 700000 940000 

Durga Drain, 
14 | 410 94 2 4 Vv i Untapped | 18.03.2024 7.27 1 1 2 500000 1300000 
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‘ib REGIONAL LABORATORY VARANASI 
UTTAR PRADESH POLLUTION CONTROL BOARD 

Avas Vikas Office cum-commercinl Complex 

40
 

S
a
 

Jawahar Nagar, Bhelupur, Varanasi 

TEST REPORT: WASTE WATER LABORATORY 

Ref No: 25422616/Varanasi/2024 

1- Name of Industry: Teliyabagh Drain, Varanasi 
2- Address of Industry: - 

3- District: Varanasi 

Date:03/04/2024 

4- Description about sampling point: Teliyabagh Drain Before Meeting River Varuna, Varanasi 
S- Type of Sample (Grab/Composite/Integrated): Grab 

6- Sample Collected By: R.N;CHAUDHARY, 8.A GYAN DUTTA VERMA, JRF & HIMANSHU SRIVASTAV, JRF ANKIT 
UPADHYAY, F.A. 

7- Colour and Odour: Slightly Brown Sewerage 

$- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle 

9- Date of Sample Collection: 18/03/2024 

10- Analyis Indented by: RO Varanasi 

11- Date of sample receipt in Lab: 18/03/2024 

Parameter/Method Name Unit Results Standard Detection 
Range 

pH. APHA 24th Ed. 4500B: 2023 - 7.21 5.5-9.0 02-12 

Suspended Solids , APHA 24th Ed. 2540 mg/l 164 100 10-20000 mg/t 
D Total Suspended Solids dried at 103- 

105 °C 2023 

Total Coliform, APHA 9221 24th Ed. : MPN/100 mi 2600000 - <1.8 MPN/100 ml 
2023 & above 

Fecal Coliform. 9221 E Fecal Coliform MPN/100 mi 1700000 230 <1.8 MPN/100 ml 

Procedure & above 

BOD, APHA 24th Ed. 3 day 27 °C 1S mg/l 104 30 1.0 -50000 mg/I 

3025 ( Part 44): 1993 Bio 2023 

COD, APHA 24th Ed. 5220 B Open mg/l 394 250 5.0 -100000 mg/l 

Reflux Method 2023 

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules, 1986 

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpose 

*Non-NABL Parameters. 

Mete - 3 The resulis io the Test Report selate only to the items tested: 2. The report shall uot be reproduced-except in full, without the writtea peraussiva of Laboratory 3. The test report pesauns to is wpe as 

received io Lab. 

Remark: NA 

Analysed by- 
[Shivam Tripathi(JRF), Krishna 

Mohan(JRF), Kankshi Sabu(JRF)] 

Authorized ry 
NO rr aa 

b 
RA Gage SURESH CHAI ager + IDRA getty signed by HVERA 

wou 
CHAN! SHUKLA aa ass PRAKASH VERMA Ge nasuau 3046 oo . 

Chandra Prakash Verma (SA) Regional Officer
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REGIONAL LABORATORY VARANASI Anan UTTAR PRADESH POLLUTION CONTROL BOARD 
Avas Vikas Office cunt-commerelal Complex Jawahar Nagar, Bhelupar, Varanast 

oo TEST REPORT: WASTH WATER LAHORATORY. 

Ref No: 25407511/Varannsl/2024 
i- Name of Industry: Narokhar Dmin, Varanasi 
2- Address of Industry: Varanasi 

3+ District: Varanasi 

4- Description about sampling point: Narokhar Drain Before Meeting River Varuna, Varanasi 
S- Type of Sample (Grab/Composite/Integrated): Grab 
6- Sample Collected By; R.N.CHAUDHARY, S.A Gyan Dulla Verma, JRF & HIMANSHU SRIVASTAV, JRF ANKY 
UPADHYAY, F.A, 

7- Colour and Odour: Slightly Brown Sewerage 
S- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle 
9- Date of Sample Collection: 18/03/2024 

10- Anatyis Indented by: RO Varanasi 
11- Date of sample receipt in Labs 18/03/2024 

PDate:27/03/2024 

Parameter/Method Name Unit Results Standard Detection 
Range 

pH, APHA 24th Ed. 4500B: 2023 - 7.36 3.5 -9.0 02-12 
Suspended Solids , APHA 24th Ed. 2540 mp/l 210 100 10-20000 mg/l D Total Suspended Solids dried at 103- 

105 °C 2023 

Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 2100000 . <1.8 MPN/100 ml 2023 
& above 

Fecal Coliform, 9221 E Fecal Coliform | MPN/100 ml 1500000 230 <1.8 MPN/100 ml - Procedure 
& above 

BOD, APHA 24th Ed. 3 day 27 °C IS me/l 14 30 1.0 -50000 mg/l 3025 ( Part 44): 1993 Bio 2023 

COD, APHA 24th Ed. 5220 B Open mg/l 430 250 5.0 -100000 moy/l Reflux Method 2023 

Reference (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-V1). The Environment (Protection) Rules,1935 
source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer BPA standards for specific purpose 
*Non-NABL Parameters, 

Wore: | The rests in the Test Report relate only to the items tested: 2, Tha report Shall not be reproniuced-eacept fa {ull, withoct the writen permission of Laboratory. 2. The int repon pertaina wo he supple = 
nrcived in Lab. 

Remark: NA 

Analysed by- 
[Shivam Tripathi(JRF), Krishna 

Mohan(JRF), Kankshi Sahu(JRE)| 

ounpes Me aroun SEES CNORA guetnun os PRAKASH VERMA bae.z044337 Neanie 
rid Chandra Prakash Verma (SA) Regional Officer
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REGIONAL LABORATORY VARANASI 
Lard, UTTAR PRADESH POLLUTION CONTROL BOARD 

Avas Vikas Office cum-commerclal Complex dawahar Nagar, Bhelupur, Varanasi 

US, TEST.REPORT: WASTE WATER LABORATORY, © ‘ 

tof No: 25407576/Varanast/2024 

~ Name of Industry: Chamrotha Drain, Varanast 
- Address of Industry: Varanasi 

+ District; Varanasi 

Date:27/03/2024 

+ Description about sampling point: Chamrotha Drain Before Meeting River Varuna, Varanasi 
+ Type of Sample (Grab/Composite/Integrated): Grab 
i Sampte Collected Byt R.N.CHAUDHARY, S.A GYAN DUTTA VERMA, JRE & TUMANSEY SRIVASTAV, JRF ANKIT 
JPADHYAY, F.A. 

1~ Colour and Odour: Slightly Brown Sewerage 
3- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle 
} Date of Sample Collection: 18/03/2024 

IG Analyis Indented by: RO Varanasi 
I1- Date of sample receipt in Lab: 18/03/2024 

Parameter/Method Name Unit Results Standard Detection 
Range 

_PH, APHA 24th’ Ed. id. 4500B: 2023 onl - 1.28 5.5-9.0 02-12 
Suspended Solids , APHA 24th Ed. 2540 mg/l 202: 100 10-20000 me/l 
D Total Suspended Solids dried at 103- 

i 105 °C 2023 

Total Coliform, APHA 9221 24th Ed. : MPN/100 ml 1700000 - <1.8 MPN/100 ml 
2023 & above 

Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 940000 . 230 <1,.8 MPN/100 ml Procedure & above 
BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 102 30 1.0 -50000 mg/l 3025 (Part 44): 1993 Bio 2023 : 
COD, APHA 24th Ed. 5220 B Open m/l 376 250 5.0 -100000 mg/l Reflux Method 2023 

Reference- (1) General Stendands for discharge of environmental pollutants are as part-A Effluent (Schedute-VI). The Environment (Protection) Rules, 1986 
source: www.cpcb.nic in/GeneralStandards pdf, Besides these standards, refer EPA standards for specific purpose 
"Noo-NABL Parameiers, 

tases! ‘The rem ia the Text Report late oly to the fins Leated: 2, The sport sball uct be reproduced except in full, without the written permission of labormory. 3, The test ceport pertains to the sumply as 
‘ecerved in Lit. 

Ronark: NA 

Anal 
[shivar Tri pany), Krishna 
Moh: an(JRF) B Moabjal Singh(JRE)} 

a 

Autho b i * SURESH Cog tally waged by ALT 

connate anon et 
VERMA, Dee a7xta3.27 e408 ‘ bas i SHUKLA tad Chandra Prakash Verma (SA) Reglanal Officer
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REGIONAL LABORATORY VARANASI 
UTTAR PRADESH POLLUTION CONTROL BOARD 

Avas Vikns Office cum-commerctal Com plex Jawahar Nagar, Bhelupur, Varanasi 

4 REPORT: WASTE: WATER LABORATORY 2. 

Ref Not 25407586/Varanasi/2024 Date:27/03/2024 
1- Name of Industry: Durga Drain Before Confluence with Itlver Varuna, Durga Drain Before Confluence with River Varuna 
Near Phuvaria, Varanasi 

2. Address of Industry: Durga Denin Before Confluence with iver Varuna Near Phuvaria, Varanasi} 
3- District: Varanasi 

4- Description about sampling point: Durga Drain Before Confluence with River Varuna, Durga Drain Before Confluence with 

River Varuna Near Phuvaria, Varanast 

5- Type of Sample (Grab/Compositc/Integrated): Grab 

6- Sample Collected By: R.N.CHAUDHARY, 8.A GYAN DUTTA VERMA, JRF & HIMANSHU SRIVASTVA, JRF ANKIT 

UPADITYAY, F.A. 

7~ Colour and Odour: Slightly Brown Sewerage 

8- Quantity and Packing: 2 Ltr Plastic Jerrican, MPN Bottle 

9- Date of Sample Collection: 18/03/2024 

10- Analyis Indented by: RO Varanasi 

1l- Date of sample receipt in Lab: 18/03/2024 

. 

Parameter/Method Name Unit Results Standard Detection 
: Range 

pH, APHA 24th Ed. 4500B: 2523 cea 727 §.5-9.0 02-12 

ded Solids , APHA 24th Ed. 2540 mg/l * 204 100 10-20000 mg/i 
$8 Petal Suspended Solids dried al 103- 

105 °C 2023 

Total Coliform, APHA 9221 24th Ed. : MPN/100 mi 2506000 - <1.8 MPN/100 ml 
2023 & above 

Fecal Coliform, 9221 E Fecal Coliform | MPN/100 ml — 1300000 230 <1.8 MPN/100 ml 
Procedure & above 

BOD, APHA 24th Ed. 3 day 27°C IS mg/l 114 30 L.0 -50000 mg/l 
3025 ( Part. 44): 1993 Bio 20123 

COD, pres, 2Ath Ed, 5220 B Open mg/l 410 250 5.0 -100000 me/l 
Reflux Method 2023 

Refercnce- (1) General Standards for discharge of environmental pollutants are as part-A EMuent (Schedule-V1). The Envirnnment (Protection) Ruler 1986 

source: www, cpch.nicin/GeneralStandards.pdf, Besides these standards, refer EPA standards for specific purpase 

"Noo- NADL Parameters, 

Weta : Tha tesaks bn tha Test Report relate valy to the itums lesed 2, The report shall oct be reproduced-eacege is full, without the written permission of Laboralory. 3. The test report pertzas to the musple aa 

secmnved a Lake ! 

Remark: NA 

{shiva Trp ater MO, Krishna 
Mokan(J) RE) Molel soph(itt)) 

io thorized SURESH weet re ty 

ont onal CHANDAA QA Sirieane 
Beer WEAF 17 O41 8 SHUNLA vie PRAKASH VEAMA 5 

Chandra Prakash Verma (SA) Regional Officer
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Narokhar: ‘Crain Before Meeting 
oRiver afura Varanasié 
YB082024 14:21c27 -. 
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Tapping Has been done by Errigation Department and 
delivered to 140MLD STP at Deeuapiie Overtiow of 
T apped Drain is Discharging into River Varuna Which is 
required to completely tapped by concerned Department, 

| However the: flow will ultimately reach at Goithaha 

For Interim Measure, tapping has been done by Errigation 
Department and delivered to 140MLD STP at Decnapur, 

120MLD STP, once entire Trans Vecuna is covered by 
sewerege network: Overflow of Tapped © Drain is 
discharging into River Varuna which is required to 
completely tapped by concem department. 

5 | at 3a 
DPR For interception, diverson and construction of STP 

of capacity 55MLD for treatment of Durga drain has been 

sent to Natonal Mission for Clean Ganga (NMCG) in 

Apfil, 2022 for ‘Approval. Approval i is awaited. 

che for 3 wars bie ald, acai agi Fer a, got 3 
anh ara THs-2170/NGT OANo. 483/2022/2023-24, Prie-06.02.2024 & ena afieuet aftraar, 

adi wave, frag far, arr ar Response Report Sit “we a Wa Fria fea Tae | 

om: age $f. nom Aor, a ae fe atta at fier at 

cs as, 9 ae He om, 

Fl He Tt | 

Ser-aNTTA | 

anit atin arta ae ay fein ci 

(i a 
Tata 325° /qoa0-Taodo/2023~24, Prila-weTd Ye , 2024 

waft 

1. tread xpureh tet eee 
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3, after affraran, oso. a fina aan), erat wt yar 
4. tia afer, uo wa fre aes, aot wt area afar ty 
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a | 

“SSiva* UTTAR PRADESH POLLUTION CONTROL BOARD 
K ‘ A 

Ref. No, n.0.our SRAM 974 [0 ata jae LY Dated 2424-74 

TR HAART, 
TR Fry, 
aRprit 

ue fe arrie wrote) FY ftarnis aly wen 367 /2022 were wee WS TAM ee aii get 
¥ urfta ander aia 16.02.2024 a gains ae Pree 8) wr arcioar wel a we wt 

“Tetaoeaye 5, No response on behalf of the UPPCB in this regard has been placed on record and 
Leamed Counsel appearing for UPPCB also docs not have any instructions on the above issucs. 

6. Learned Counsel secks four week’s time to place on record the response of the UPPCB, He has 
submitted that the action against the defaulting body. will be taken and EC will be imposed within four 
weeks. Hence, let the fresh action taken report be filed by the UPPCB at least one week before the next 
date of hearing by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support 
PDF and not in the form of Image PDF, 

ug fi vim vet § Rreafta & we Vda S wes any Prem, aRwRA & dorania arenfka 
are ar wield Perr ata arate, aot @ affet arr feat 18.03.2024 at far war en 
Pret aren & oar flan Pra arms 

mA Treat GT ATA ts farmers Yaraey ASAT aT fear Bea BRT 
wear 

1 | Wasa ufshret es 50 Wotaog | THodlovio, TAT ?R PUA, IRE 
2 | ar Ue 4 afte cg (aR 34, we re Sa we af fart [aa Poe, ae 
3. | ae ane Sa uiftkret es aT vida a anfifeer & orn | aay Pe, ARPT 

aim wal H fenta et vero Pret ] 

war wba, yerar alee a ap aT 
warm ae fave arr wary fede 

see ie mba ow Wi TRAN Walker ae Pe 
Mostovio, Govaerts, clea sieikarl wd 

Trey Oars ara 7A) 
4 | fret Sa 80 WHOveIOSO Taodlolio, dlagr TTR PPA, ARP 
5 _| shen We $4 ww H wre FATA, IRE 
6 | araax We St ow Ty Fer, IRR 
7 | Weed ater $7 oy TR PPT, ARTSY 
8 | So soto Me Sa ow Tr Fra, aR 
9 | aa ot ag we eT, TROT 

40. | Storm Ue BA oS wR FHA, AT 

11 | WAR Ue $4 23 7?TR Pera, aR 

72 | afrattian Bre SA as sar Frm, ori 
13 | Wael wre FA ay wR FUT, aR 

4 | Nea we ot as TR PT, IRR 
15 | Wate $4 ay wr Fr, are 

16 | TM Ue SA ey Te PITA, ae 

7 | mn Ore $4 baad wR PPT, IRR 

18 | MAU ST ag | TR Fert, IT 

19_| Pree ore ey | ae Arras, aT 

20 | afeal #4 ae TR RAT, APRN 

21 | Nang Ole HT as i ae PET, TTT 
22 wa Ue al ay TR Par, arr 

A 

T.C/12V, Vibhuti Khand Gomtl Nagar, Lucknd—226010 
Phone; 2720831, 2720828, 2720691 & 2720681 ~ Fax: 0522 — 2720764 
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3] wa we mena] eS SC*YSSC«O AO eTDTIO/ 140 THOTEIOSIO FR FEM, aR 
qaodiofio, Aarge 

24 | rer ae as 10 Troyes YHodtodle, Wrre more PP, arr 

ater = | an a 26_| xifan ure awe arene 
27 | Wate’ = aw are POA, i 

28 | A re ay ‘ a Per, aren | 

ae fe Peer d waa wd Gh aX woes afta are are Prana yore OI TEM Var ay 

awa dé & ate vorenen arent i Redhta ween rer, faedoor amen & ager BROT Preraq 
- 

Sl. Location of Sampling Date of sample | Parameters 

No. point collection bH OD  [cOD [fs (mg/l) {Tc Cc 
MPN/m}) mg/t)__|mg/l) MPN/mi) 

1] Assi/Nagwa = drain — after 

bioremidiation before | 18.03.2024 | 7.38 | 40 188 120 1.2% 108 | 84x 104 
meeting with River Ganga 
near Sant Ravidas Park, 

Nagwa, Varanasi 09.01.2024 | 7.31 38 180 116 1.4.x 105 | 9.4 x 104 

2) Nakkha drain after 
bioremidiation before | 18.03.2024 | 7.32} 46 | 214 | 132 | 14x105] 9.4% 10° 
meeting with River Ganga 
near Judges Guest House, 

Bhagwanpur, Varanasi, 30.01.2024 | 7.36 | 44 | 210 | 128 | 13x 10%] 1.1.x 105 

3 [Samne Ghat drain, after 

bioremidiation before | 18.03.2024 7.24 42 204 126 13x 105} 1.1.x 105 

meeting with River Ganga 
Samne Ghat, Nagwa, Lanka, 

Varanas| 02.02.2024 | 7,33 40 198 118 1.1% 105 | 7.9.x 10+ 

ag f& arcte waste). 4 fraeris oiovo Wea—ses /2017 valar yRet UPA Ys aa ver 
apron site efsor va oe A onftar omreter Fries 21.05.2020 % fry to-o8 & Yin aie Prag &- 

" ww8 Before proceeding further, we may also note further order of this Tribunal dated 

06.12.2019 in O.A. No. 673/2018 directing as follows: 

i. 
47, We now sum up our directions as follows: 
100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in 

0.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, 

commencement of setting up of STPs and the work of connecting all the drains and other sources of 

generation of sewage to the STPs must be ensured. If this is not done, the local bodies and the 

concerned departments of the States/UTs will be liable to pay compensation as already directed vide 

order dated 22,08,2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in- 

situ remediation and Rs. 5 lakhs per STP for default in commencement of setting up of the STP, 

Timeline for completing all steps of action plans including completion of setting up STPs and their 

commissioning til] 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as 
already directed. In default, compensation will be liable to be paid at the scale laid down in the order of 

this Tribunal dated 22.08,2019 in the case of river Ganga Le. Rs. 10 lakhs per month per STP. 

ae fe ada FY ware wait a ver A sloyo Wo-se3/2017 valaet Yer UA 7 
ora ofa afar oie gear g oy A oa area feria 21.05.2020  srpAR wht SA/ AS wa 5, 
arg Ht vatawha afraid 34 O dala wera fra grr fata 01.07.2020 8 2a 81 »° 

arTat 
ae fe amg ere ae fers, arent & dareanta areanfed ote alfa o3 art Bam aa 8 
a afte Praha 8 we wae F yfgarn tg waft de yee agen wiitd a A 

7A eB)
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RO Tera sheer Met ee wa bk | 
oa. ae fr aa a are Arm, arent & aarafer areata areil oo aan adh Harrah B aire 

reakta et we seas od yftrarer dg wafer vitor ylerreor revert verftr a fea art 

a sore Para, aero) a faesay fata 01.07.2020 G aft S1/Are waa 5.0 aT aT 

ax U vafarela afagiet afta ae a ora 

start O War 8 oar Mer ga oa oft Bis fea B aeae aS Aes F Aft we, 

are @ Rafe ¥ orange sors & free feria 01.07.2020 8 oft FA/ Ae Waa 6.0 TE TM a 

S valawhe afagt afite oe df orrh, form wapf vara wad ame Rar / rr wT 

ert 
wert akan ane agreed wa Prefer By sieras 

| eh M\ 24 

TA F 

(qra-6) 
vata Preafeked at wei wi sreeae orfadt 8g fa 

. aha. 71 fers, Toyo Ma, Teas 

PRewe, write fara, wie do-18, Saex-7, Ta TR, eI 

Rronrert, arr | i 
aaa aftert, sore vary Priam as, aera ga fer @ me wa fe sada 
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= BAR WAT WENT Maa aS SY LIFE 
er Rey 

oN a : N y ‘estyle for 

Bo UTTAR PRADESH POLLUTION CONTROL BOA we Environment 

REP w HOST Ae /aie Sac /oy Ratan LEP 
am F, ase 

SRP TTR fry, 
GATG—aRMA | 
ae f ogfiega Wits 8 et ee geo & vider A arte weta afta ate, aE feet a 

uifsit stoyo Wo-s93 /2017 waar yan we 7 ore sa OPras ait sfosm a ara ¥ ua onée 
eas 20.12.2023 or Es ST Us| Sat Ra ander ee 20.12.2023 & Berra sist Praq ge 

utah ww: We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are 

discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is 

being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules 

Jramed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three 

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and nat in the 

form of Image PDF....u.06 ” f 

ue fe wo afta arr ua eres @ aque 4 Prafeftaa Sat @ War 4 ecita orate, 
Bo yo ves dao ae, ari G wale 36/vaovlodio aloyo Wo 483/2022/2024-25 festa 
04.04.2024 @ ARay G vaca Heel wa Ga aE aR wT Fea, aR, S afta arene 
Sa MR SET aT ROUT ST SE TTS, ITI Se TET Or giRet et 
walad F | 

wad SA oT art 

1. Durga Drain 

as f& arria wosiodio, ag feeci Err shoyo, wo-se3 /2017 valarr Gen BA @ ara uit 
afer sie efter a ary 4 oe oneer fete 21.05.2020 % ae sit Pa s 

8...... Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018 

directing as follows: : 
“XI. Directions: 

47. We now sum up our directions as follows: } 

i 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No. 

593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs 

and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not 

done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed 

vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and 
Rs. 5 lakhs per STP for default in commencement of setting up of the STP. 

ii, Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till 

31.03.2021 in terms of order dated 08.04.2019 in the present case|will remain as already directed. In default, compensation will 
be liable to be paid at the scale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga ie. Rs. 10 

lakhs per month per STP ws.” 4 

ae fe ota F de F Seta onfrent, aro grr bike amen fara 04.04.2024 B AEA B 
aRrrdt ay fra arrest & fase feae—o1.07.2020 8 toa a vHodiotto S aay S gfe sy 
am uniadt afia Sa ul fee omrécs orerar ofRfaett es eg wa 50 ore ulate ula Sa BT aS 
crafereoe exfergfe ort fara ory ay reer aera) SAE OT PA Oy By wager BH aS 

rine *OYOVO 
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some & gem eg waft dae geo aan wiita a fed a G gent saa gar 
appt amy fra aril & fare Peale 01.07.2020 8 Waa  Yfeowr sr aH wid 50 ae 
vitae ofa Sa at ax S valerie afagles affrita we et ora 
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= ; CAE z= Sere weer maT FAM ATS Ye LIFE Se UTTAR PRADESH POLLUTION CONTROL BOA ap ahead bgt spllscabapipio Lente a (Oe tI tet LE, LTA; he / ito AM feane Ua D2. a fete — l VA Ly) 2 4 

Sar 4 
ATR STE, 
oR =e FTA, 
WATER | 

oe a ag feect F 

we fe agfeac hast 8 ef we wear ob ddr A arrfe asta afta siftra, 

aia siovo io-se3 /2017 Tafeeor Be BAMA ove aay afters ay ePPsaT a ora H MRT Te 

fei 20.12.2023 or Va GAT US| Ga Ter arte fry 20.12.2023 & YT aie Prva 

" We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are 

discharging untreated sewage or treated water in rivers, by taking samples and verify ee see seeded i 

being carried out at STPs already installed and same are meeting parameters prescribed under ‘ nen vee ihes 

framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, eo tans 

months by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and no 

form of Image PDF...........” : 

ater grr afta ares & i Pefettad gra o dae 4 asia rater, 
0) 50 ne ‘Beet ag, apr @ Gaia B ewshodo aiiovo Ho 483 /2022/2024-25 feria 
04.04.2024 @ Aaa SG wool wet we BAT arnt are Pra, arora, S afta refer @ apa 
daa 34 S aeaq OU ger ad 4 frend a wa @, frase wRoaegeq geo ad or afta err 
watad 8 | 

mA 34 OT A 

1. Teliabagh Drain, Varanasi 

2. Narokhar Drain, Varanasi 

3 Chamrautha Drain, Varanasi 

ae fe aria Tosiodio, ag facet ert stiavo Wo-s93/2017 afar wean watt a arr of 
Wer site sear a ora H une anger aie 21.05.2020 & yer aie faq e 

8...... Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No, 673/2018 directing as follows: 
“XIL Directions: 
47. We now sum up our directions as Sollows: : 
i. 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O0.A. No. 593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not done, the local bodies and the concerned departments of the States/UTs will be liable to pay compensation as already directed vide order dated 22.08.2019 in the case of river Ganga ie. Rs. 5 lakhs per month per drain, for default in in-situ remediation and Rts. 5 lakhs per STP for default in commencement Of setting up af the STP. 

ii. Timeline for completing all steps of action plans including completion of setting up STPs and their commissioning till 31.03.2021 in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will be liable to be paid at the seale latd down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga i.e. Rs. 10 lakhs per month per STP......." , 

sess: Srnccssesesesescsssseeeseseeececs = cess pesstsesscens---- 
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sa wee waNT PaaT SS SY LIFE 
Lifestyle for 

_UTTAR PRADESH POLLUTION CONTROL BOAR 
Environment 

= BUSES eae UBS | LR dy a ~ oly 
' ‘ ' & 

int b / a yO Z 

eT tthe ag feeet 4 
aera sitoyo to 503 / 2017 vata BReT aR Tore aM after alter sftsar a aa Honea order 
EAH 20.12.2023 GT USA CT Ae | Sat Ra ander feat 20.12.2023 & Yr sist Prevaq & 

“Serereveres We also direct UPPCB to take steps in respect to all local bodies in the State of UP which are 

discharging untreated sewage or treated water in rivers by taking samples and verify whether effective treatment is 

being carried out at STPs already installed and same are meeting parameters prescribed under Water Act and rules 

framed thereunder. A cumulative report in this regard shall be filed by Member Secretary, UPPCB within three 

months by e-mail at DEED EETSY: in preferably in the form of searchable PDF/OCR Support PDF and not in the 

form of Image PDF.......... 

ue fe Ho ate err wife otal Borges Y Prefeiter gar wae # ache wraferz, 
Bo vo Tes Pras ad, amor S wai 37/TAovllodlo ailowo Wo 483/2022/2024-25 feaie 
04.04.2024 b araa S Gate Heel wa We & agar RPK B Ua aeMnfoa va Sa S aeaq 
S Tem aal 4 Pena a ver 8, fread oR aeon adl ar fla ear wanted 21 

ay a 3A oA 
1. Hukulgang Drain, Varanasi 

2. Sadar Bazar Drain, Varanasi 

3. Sarang Pond, Varanasi 

4. Orderly Bazar Drain, Varanasi 

5. Khajuri Colony Drain Varanasi 

6. Central Jail Drain, Varanasi 

ue fe aria vaouiiodio, ag fecci gr sioyo Ho-se3 /2017 vatarr Een UiAft a amar oft 
aPrr site sftsa a ara 4 afta area ferie 21.05.2020 & Het sie PreTaq & 

8...... Before proceeding further, we may also note further order of this Tribunal dated 06.12.2019 in O.A. No. 673/2018 

directing as follows: 

“XH. Directions: 

47. We now sum up our directions as follows: 

i, 100% treatment of sewage may be ensured as directed by this Tribunal vide order dated 28.08.2019 in O.A. No. 

593/2017 by 31.03.2020 atleast to the extent of in-situ remediation and before the said date, commencement of setting up of STPs 

and the work of connecting all the drains and other sources of generation of sewage to the STPs must be ensured. If this is not 

done, the local bodies and the concerned departmems of the States/UTs will be liable to pay compensation as already directed 

vide order dated 22.08.2019 in the case of river Ganga i.e. Rs. 5 lakhs per month per drain, for default in in-situ remediation and 

Rs, 5 lakhs per STP for default in commencement of setting up of the STP. 

it, Timeline for completing all steps of action plans Including completion of setting up STPs and their commissioning till 

31,03,202] in terms of order dated 08.04.2019 in the present case will remain as already directed. In default, compensation will 

be liable to be paid at the reale laid down in the order of this Tribunal dated 22.08.2019 in the case of river Ganga ie. Rs. 10 

lakhs per month per STP... 

Saccsesssossssccccecasssscseeessciassseoeeoasaeas sess se sseSasss aR SSeS ss Seek essseeessssaesssssssccsscsasesasacscaz = 
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